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1 2 3 4

Himachal Pradesh 4

Jammu and Kashmir 7

Jharkhand 8

Karnataka 9

Kerala 6 3 22,74.000
Madhya Pradesh 16 8 60,64.000
Maharashtra 12

Manipur 4 1 7.58,000
Meghalaya 3

Mizoram 3 1 7.58,000
Nagaland 4 2 15,16,000
Odisha 12 5 37,90,000
Punjab 8

Rajasthan 12

Sikkim 2

Tamil Nadu 12

Tripura 2

Uttar Pradesh 24 11 83,38.000
Uttarakhand 4 3 22,74.000
West Bengal 7

ToraL 225 45 3,41,10,000/-

Security arrangements at airports

2799, DR. SANJAY SINH: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) whether keeping in view the incident of targeting air traffic by mternational
terrorist organizations recently, there i1s a need to further strengthen the security

arrangements at National and International airports in the country;
(b) if so, the planning of Government in this regard; and

{c) the concrete arrangements being made by Government to ensure no

inconvenience to passengers due to these security arrangements?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (¢) Ministry of Civil
Aviation which 1s the Nodal Ministry for Civil Aviation Security in the country has
intimated that all security measures required for security for air traffic in India are
being implemented. The threat assessment of the security of aviation 1s conducted by
Security Agencies and also on the basis of Intemational Civil Aviation Organization
(ICAO) laid down standards. On the basis of such threat assessment, the security
arrangement at airports is reviewed from time to time and counter measures are
taken thereof. The compliance of directive issued by BCAS to stakeholders are also

monitored regularly at each airport.

CISF personnel have been trained with Soft Skill Training Programme by own
trainer as well as professional agencies in the field of soft Skill, so that security

with due courtesy and politeness 1s ensured to the travelling passengers.
Use of telecommunication by international terrorist organisations

T2800. DR. SANJAY SINH: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) whether international terrorist organisations are making use of telecommunication

medium for spreading their activities;

{(b) if so, the number of such cases brought to the notice of Government during

the last three years and action taken till date in such cases;
{c) whether Government has any plans for keeping a check on such cases; and
{d) 1f so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (d) The Central
Government has so far included thirty nine (39) organizations, including the
Islamic State of Iraq and Syria (ISIS) and the Lashkar-e-Taiba, as Terrorist
Organisations in the First Schedule of the Unlawful Activities (Prevention)
Act, 1967. Some of these terrorist groups are active in the cyber space and
social media platforms. As per available intelligence inputs, pro-ISIS elements
have posted messages in the social media in Hindi, Urdu, Tamil, Gujarati and
English. The Government is closely monitoring the situation and has directed
the intelligence and security agencies to identify potential recruits and keep
them under surveillance. The cyber space 1s also being closely monitored in

this regard.

T Original notice of the question was received in Hindi.



